IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
AHMEDABAD BENCH, AHMEDABAD.
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COREM : Hon'ble Mr. S.Ke. Jain .. Judicial Member

Hon'ble Mr. M«.M. Singh .. Administrative Member
25.6.1990

Mr. Pradip Roye, learned counsel for the applicant
4
submits that the applicétion be dispeBed of as the
5 applicént does not press it. Mr. J.S. Yadav for !Mr.

J.D. Ajmera, learned counsel for the respondents has

no objection. We order. accordingly.
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